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(Brief summary of proceedings)
Thursday, 08 January 2026 / 18 Paush 1947 (Saka)

Sh. Vijender Gupta, Hon’ble Speaker in-Chair

Shri Harish Khurana, Hon’ble Member stated that he had sent a complaint against
the indecorous act of Sh. Jarnail Singh, Hon’ble Member of Opposition.
The Chair informed that the matter has been referred to the Committee of Privileges.

Members of Ruling Party came into the well of the House and raised slogans against the
objectionable remarks made by Ms. Atishi, Hon’ble Leader of Opposition against Sikh
Gurus on 06/01/2026.

Members of Opposition Party also came into the well of the House and started raising
slogans.

The Chair repeatedly requested the Members to resume their seats.

Pandemonium in the House.

The Chair adjourned the House for 30 Minutes.

House reassembled.
Hon’ble Speaker in-Chair.
Pandemonium ensued.

The Chair adjourned the House for 30 Minutes.

House reassembled.

Hon’ble Speaker in-Chair.

Uproar continued.

The Chair directed the Legislative Assembly Secretariat to forward the video clip of the
remarks made by Ms. Atishi, Hon’ble Leader of Opposition, during the sitting of the
House held on 06/01/2026 to the Forensic Science Laboratory, Government of NCT of
Delhi for verification of its authenticity and genuineness of the statement. He also
directed to submit its report within 15 days.

The Chair expressed deep concern and anguish over the absence of Ms. Atishi, Hon’ble
Leader of the Opposition from the House to clarify her position on such serious and
sensitive matter which has led to the disruption of the proceedings of the House.
Pandemonium ensued.

The Chair adjourned the House upto 01.00 PM.

House reassembled.

Hon’ble Speaker in-Chair.

Shri Pravesh Sahib Singh, Hon’ble Minister of Legislative Affairs requested that the
matter pertaining to the remarks made by Ms. Atishi, Hon’ble Leader of Opposition
against the Sikh Gurus on 06/01/2026, be referred to the Committee of Privileges.

He further requested to extend the sitting of the House for disposal of pending business
of the House.

The Chair referred the said matter to the Committee of Privileges.

Considering the request of Hon’ble Minister of Legislative Affairs and in view of the
exigency of pending Business of the House, the Chair extended the sitting of the House
for one day i.e. up to Friday, the 09th January, 2026.

Uproar continued.



Question Hour :

Replies to Starred Questions No. 41 to 60 and Un-Starred Questions No. 174 to 263
were laid on the table. Reply of Un-Starred Question No. 229 was not received.

Special Mention (Rule-280) :

The Chair directed that the matters to be raised by the following Members under Rule-

280 be treated as read :

1. Sh. Karnail Singh 6
2. Smt. Neelam Pahalwan 7.
3. Sh. Surendra Kumar 8.
4. Sh. Ravi Kant 9
5. Sh. Kulwant Rana 1

0.

Sh. Parduymn Singh Rajput
Dr. Anil Goyal

Sh. Umang Bajaj

Sh. Mohan Singh Bisht

Sh. Sahi Ram

11. 01.05PM The Chair adjourned the House upto 11.00 AM on Friday, 09 January 2026.

Delhi
08 January, 2026

Ranjeet Singh
Secretary
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